14.04 hrs.
RE: INTERNATIONAL WOMEN'S DAY

SHRIMATI MARGARET ALVA (CANARA): Today is International Women's Day. On behalf of the Members of this august House |
wish to greet, through you, Sir, not only our sisters in the country but also women around the world.

Sir, for ages women have been contributing to the development of society, particularly in our country. Women have had great
achievements to their credit. Yet, despite Constitutional guarantees, legislation and many social reform movements women are
discriminated against. They have been left behind whether it be in the case of literacy, inheritance of property or powers and positions
in society, family or in Government.

SHRIG.M. BANATWALLA (PONNANI): Are we called to form the Government?

SHRIMATIMARGARET ALVA:: Let me come to that. @t @1 afersii @1 @ &1 #ien o) (@)
MR. DEPUTY-SPEAKER: Shri Banatwalla, extraneous matters may be avoided, please.

SHRIMATI MARGARET ALVA : | would like to say that there is a great gap between the de jure and de facto status
of women in our country. Legally we have rights, but if we look at it in real life, woman realises what discrimination
exists. | do not wish to come with a litany of our grievances today. We come on this day to say that women need to
be recognised in their families, in society, in all fields of work and particularly, in the field of decision making.

We were the first in the world to experiment with reservation for women in our local bodies, the Panchayat. This has
brought ten lakh women into elected bodies around the country and empowered them to participate in the political
decision making processes. This is a great contribution of Rajivji and it was in his memory that this was actually
passed in 1992 when we came back to power under Shri P.V. Narasimha Rao. These women have achieved a
great deal of, if | may say so, empowerment. | do not say all of them have been perfect. But | think they have shown
that given an opportunity, women can contribute and achieve something.

The Women's Reservation Bill is still pending before Parliament. | do realise that most of you get nervous the
moment we mention it. But | would like to say that every change and every movement always creates a sense of
insecurity. But | believe, hope and pray particularly as a tribute to our late sister Geetaji who struggled so much for
this Bill that on this International Women's Day we could make a commitment that in one form or the other form we
would bring women into decision making processes in our political life.

We have seen the noise and heat in this House over the last few days. If there had been more women, | think there
would have been less noise and less heat generated. | must also say that while we are talking about women's right
to participate in political decision-making bodies, it is unfortunate that the former woman Chief Minister of the State
was not allowed to come back and take oath in Bihar. But we do hope that better sense will prevail and that for the
future women will find a place in all fields of public life. Thank you very much.
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MR. DEPUTY-SPEAKER : Let me give priority to woman Members.
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MR. DEPUTY-SPEAKER: Shrimati Kanti Singh, please confine your speech to the International Women's Day. Do
not make it a controversial issue now. Try to

conclude now.
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PROF. AK. PREMAJAM (BADAGARA): Respected Mr. Deputy-Speaker, Sir, | thank you very much for giving this
opportunity. Today is March 8, the first International Women's Day of this century and this new millennium. But | feel
that there is not much change between the last International Women's Day and this Intemational Women's Day
because the issues concerning women are still pending with us and no initiative is taken by this Government to
solve the problems of the women of this country.

We, the women, are united cutting across all the barriers of caste, creed, religion and political barriers. We stand



united for the cause of women and also through that the cause of our nation. The great comrade Lenin has said
that the developmental degree of a nation is judged by the status of women of the nation. If that is the principle by
which we are going to judge India, then we are far behind. | think we are still in the feudal age because in certain
parts of the country, at the Governmental level, steps are being taken to lag or drag the women far back into the
feudal society.

...(Interruptions)
MR. DEPUTY-SPEAKER: Here you are not allowing them even to speak.
...(Interruptions)
PROF. A.K. PREMAJAM : This kind of intolerance is going on.

As far as reservation of women in all decision-making bodies is concerned and if we go by the present statistics, all
will agree that we do not have even ten per cent of representation for women in Lok Sabha, Rajya Sabha and also
in the State Assemblies. Here, we have only 49 women Members, that means, it is less than ten per cent of the total
543 Members. The total population is one hundred crore. Actually out of that women are more than half, that is,
more than 50 crore. Still when we ask for 33 per cent of reservation, not as a final solution for the problem but only
as a starting point, the Government does not show any political will. If the present Government at the Centre has
any political will - which | hope it will start developing - then of course, this problem of giving 33 per cent reservation
to women can be easily solved because everybody knows the number game, that is, as to how many Members the
leading ruling party, the BJP have; as to how many Members the leading Opposition party, the Congress have; and
as to how many Members the Left Parties have. If all these are put together, definitely there will be more than two-
thirds of the majority. We can easily manage the majority. The only matter which is lacking is the strong political will
on the part of the Central Government, which is led by the BJP.

As far as the women's problems are concerned, as per the National Sample Survey and as per the UN Report -
India had opened up to the open market and liberalisation of economic policy - India has seven crore more people
who have become poverty stricken and if that statistics is taken as the basis for anything to be judged, more women
have become poorer and more children are also starving for their basic necessities.

Food security actually is a human right. Unless there is food security, how can we have the right to live? Here, this
particular Central Government during the present Budget had cut down all subsidies on food. This measure of the
Government alone will make the women poorer and women subject to very grave poverty and this has to be solved.
Unless this is solved, there will not be any development in the nation. Unless this problem is solved, you will not be
able to take the nation into this new millennium, which everybody is boasting of.

Ever since the new economic policy has been started, seven crore more people have become poorer. This is the
statistics, not by me, but it is a National Sample Survey statistics and also of the UN Report.

Another factor which | want to bring before you is that if you take the total workforce in this country, women make up
two-thirds of it. But how much do they earn? They actually earn only one-third of the total income and the property
owned is only one-hundredth of the total property. This is the condition of women in this country. And we boast of
the new century and the new millennium. Where are we going to take our nation if this is the way we are going to
develop our country?

| conclude by saying that democracy had been massacred and thereby actually the right of women had been
denigrated. | make reference to Shrimati Rabri Devi. The verdict of the people had been shattered to the ground. It
is a shameful thing.

| also request the Government that the best homage we can pay to our late Geeta Mukherjee is actually by passing
the Women's Reservation Bill. | have told earlier that it is only the starting point, it is not a solution. At least we must
make a start in this new century and new millennium and on this day | hope the Government will show the political
and the mental strength to see that this Bill is passed during the Budget Session.

(ends)
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THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, | am very grateful to the Chair. | am also
grateful to this hon. august House and all the hon. Members. Of course, today is the International Women's Day. |
congratulate all the women in this country and also all over the world and convey our best wishes. At the same time,
on behalf of the Indian women, | convey our best regards to our brothers in our country and also all over the world.

| did not join politics as a woman politician. | started my political career by joining the students’ movement. | do not
feel that there is any discrimination between men and women. | feel that wherever we are able to work together,
there only our society and our system will get developed. | feel that almost all the women Members of Parliament in
this august House are from 'general' seats. But in the interest of women, | feel that the Bill seeking reservation to
the extent of 33 per cent of the seats should be passed in this House unanimously because we do not want to
create a division among the women. But we have to think over this matter irrespective of the caste to which we
might belong to. We are united. The biggest achievement of this country today is that we are all Indians and we are
together. Unity in diversity is our origin. That is why we feel that there should not be any discrimination between
men and women.

At the same time, we feel today that the dropout rate among the female children is very high. The Government has



widened its scope for helping such children in their level of education up to the higher secondary level. From our
side also, we do whatever is possible. We give concession to the girl child up to the 12 class so that she ccould
go to school and college. At the same time, | feel that the Central Government, every State Government and all the
political parties should work together to give real empowerment to the women. It should not merely be on paper but
it should also be from the practical point of view.

Today, | very much remember Shrimati Geeta Mukherjee. She is not alive but she always fought for the Women's
Bill.

Of course, we are happy that there are so many political parties which are headed by women, who are leading their
parties and the country. So, we have developed, but we have to develop more. That is why, today, we are happy
that at least after seven days, because of women the House is on and we are discussing something. We conveyed
our message to the women. This is the real message to the country. This is the real privilege of women and we are
proud of it.

With these words, | would like to end by saying a couplet which | always used to say. Somebody may like it or may
not like it, but today when Parliament has started, let us remember the Women's Day. | give my thanks to the Chair
because you helped us a lot to say a few words in the House on this Day by ending the impasse that has been
going on for the last so many days. What | want to say is
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IUTEHE HEIGd : UE I8l Ad aigd, I8 F8 Aq Ry | a€)( =aur)
...(Interruptions)
MR. DEPUTY-SPEAKER: Order please.
...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Pradhan, please do not disturb.

...(Interruptions)
MR. DEPUTY-SPEAKER: Please do not interrupt.

...(Interruptions)
MR. DEPUTY-SPEAKER: Order please.

...(Interruptions)

st = ated @ 7w i o Azen € o T Ak W F 3w A o At € e ya wgd B gw el oft &1 4w St €1 g Afgen
T2 3 a9 <@ ot A€l (mam)

SHRI VAIKO (SIVAKASI): Sir, we are not getting the translation.

MR. DEPUTY-SPEAKER: Is there no translation? It is there.

SHRI P.H. PANDIYAN (TIRUNELVELI): There is no translation.

MR. DEPUTY-SPEAKER: | am getting it checked please.

giwdt = =led @ of 4, § 37 & de ach § 5 afeansi @ Rfd @1 gee @ & gl & we-wre afansd @1 w@d @ anferd of

g @Y B Al G O BHR WEdN S, I8 - "feard i afeensi &1 weaw v & Ay serHee iR siaifaas el gl
J&T B HI-H BT TgH-TgA T

DR. (SHRIMATI) BEATRIX D'SOUZA (NOMINATED): Mr. Deputy-Speaker, Sir, it is a good omen that the Lok
Sabha has started working again today on the International Women's Day. | join the other Woman Members of the
House in greeting our women all over India. | also ask that the Women's Reservation Bill be passed, if possible, in
this Session. While asking for women's rights, | feel that women cannot demand what is constitutionally not given to
them. Therefore, we cannot ask that a former Chief Minister is asked to form the Government only because she is a
woman. This will be a negation of women's rights. We cannot ask for rights that will take away the rights which the
men legitimately deserve in this particular connection. Since the Common Civil Code is only a dream in India, |
would request that the Christian Personal Law Bills which are pending be passed. Some laws are more than one
century old. Certain laws regarding marriage, divorce, inheritance and adoption — all these laws discriminate
against women. | request that new legislative Bills be introduced in Parliament in this Session. | also request that
the Codification of Muslim Law be introduced to benefit the Muslim women.

Finally, the Government has made a commitment to the empowerment of the girl child. | feel that if the girl child is
empowered, the country would be moving in the right direction, in the 215! century. Thank you.

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRIMATI BIJOYA CHAKRAVARTY):
Sir, | am grateful to you for giving me this chance to speak here. Sir, through you, | congratulate the entire women
folk of the country and the world. Sir, | am standing here not to speak for the right of the women but seeing the
reaction of the entire men folk, the hon. Members of Parliament who are sitting here, | feel that each and everyone
is ready to extend their hand in support of the cause of the women. Sir, through you, | congratulate them.

Secondly, it is heard that half of the world's population comprises of women. Sir, if half of the population of the world
cannot march forward with men, then we cannot call the world a proper place to live. So, | feel that the House will
be agreeing with me if | say that they will support the cause of the women, especially, the Women's Reservation Bill
which is the urgent necessity for the country.

This is our country. We have a great tradition. We have got great women. To name, there are a few like Maitry,
Gargi, Ahilya and Jhansi Ki Rani, etc. All these ladies had made their mark in different fields. As such, there is no
doubt at all that women can really make a mark when they are given proper opportunities.



Sir, | feel that the hon. Members present here are ready to support the Bill. For our Party, the BJP, | think, we have
got the largest women Members, nearly 20 Members.

| belong to the North-East. In that part, women are respected just like a Goddess. There is no killing of girls, there is
no dowry death in that part and women are honoured like anything.

So, | feel and | request the hon. Members in the House that these conditions should be created in each and every
part of the country so that we can really say that women have got great positions in this great traditional country.

| want to assert one point also here. | hope that in this new millennium women will surely get very good position and
they will get very good chance to march forward. The sky should be the limit for their advancement.

So, again, | request through you, Sir, that each Member in this House belonging to different political parties will
surely support the Constitution (Amendment) Bill providing 33 per cent reservation for women in Parliament and
State Assemblies.

Sir, with these few words, | conclude my speech.

faega wizera # wwg w1 (sfiAdt Smaedt dAgdn) AT SuTee Aeig, T3 9wl @ TN Afed fQay &1 a8 ggern df g1 59
¥ TR W A A & @t TR ok R fw #1 gfde guemed iffa wxft §) wrdal A &1 9a9 g9 A dF @1 2 iR g ae a7 A
W 3IREYT & ford & e o w2 € #feen smeervr Rfgs vl wRaR 7 Rgd [RS8 qda=ifa § oiRa v sy \fee g wa g
48 3R 39 e & qd W H Ul g8l B gar [redl g & S o 781 R A AR gee fhy € 95 # At o @1 Siren el g b
FI I U & & R WS A & q7 AfgA Il |

SHRI S.S. PALANIMANICKAM (THANJAVUR): Sir, there is no translation facility.
MR. DEPUTY-SPEAKER: It is there.
SEVERAL HON. MEMEBRS: No, Sir.
MR. DEPUTY-SPEAKER: Please bear with me. | am making arrangements.

...(Interruptions)
stadl sta=h dean : afkensd B wift § B1F v T 21 gufae aik@st B wfv-gift & sneR W afet B omaEed T8 21 T 9% o
& AR diel S |l 8 3R 7 I © YR 9| J §9 & 39 (D &1 ¢ gAY ARG Aea Gad © [EIR R F 9 ¥1gdi d rdied &
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Afep gea #1 g&@ gfe 78l e @
& TE 7R 7= O o wlRed @ EI&€)( aar)
SOME HON. MEMBERS: There is no translation, Sir.
MR. DEPUTY-SPEAKER: Now it has started. Is it not coming?
AN HON. MEMBER: Now only it has come, Sir.
MR. DEPUTY-SPEAKER: Then please do not interrupt now and then.
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MR. DEPUTY-SPEAKER: There is a lot of noise in the House. Please hear her.
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MR. DEPUTY-SPEAKER: Now, Papers to be laid.

...(Interruptions)
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